203 Writen Answers

Government in regard {o the giving of
a contract for the constiuction of a
bridge over 1ver Ganga al Patna
and

(1) 1if so the adwice 1endered by the
Cential Government in ihie behalf?

THL MINISITR OF STATEL IN THE
DEPARIMENT OF PARI IAMENTARY
AFFAIRS AND IN 1HF MINISTRY
OF SHIPPING AND TRANSPORT
(SHRI OM MIEHTA) (a) and (h) The
proposed brides ove; the river Ganga
al Patna when c(onstrucled would
fi1 on a Stile road The Governmeni
ol har are therefore primarilv con-
cernc 1 with 11l matters connected with
the ad brd.,e The State Govern-
ment have not soughi any adsice from
the Central Government in regard to
the giving of 1 coniract for the con-
struction of the bridge in question
They had however set up a technical
and a tender committee entrusted with
the work of the award of coniract on
which 1t the request of the State Gov-
ernmeni the Mimstrv of Shipping
and Transport r mmaled <ome  time
back 1 Chuit Engineer as a member
s advice to the Committee 15 how
evet in s individual capacity

Acvcommodation {o recogmised associa-
tions/ umons of Ceniral Government
employees

1906 SITRIRAMAVATAR SHASTRI
Wul ‘he Minister of WORKS AND
HOUSING be pleasea to state

1a) whether Governmentt have
agreed to provide Office/Residential
accommodation to the recognised as-
~ociatibns/unions of the Centrsi Gov
ernment erployees as a result of the
decision arrived at the National Coun-
cil set up under JCM

(b) whether the associations/unions
of Centra* emplovees have requested
for an allotment for residential pur-
poses ind
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(¢) whether Government huve furn-
ed down the request for allotment of
residential accommodation to some of
the umons,associations of Central
employees and if s0 the reasbn<
thereior”

THE MINISTFR OF STATE IN THE
MINISTRY OF WORKS AND OUS-
ING AND IN THE MINISTRY OF
HEALTH AND FAMILY PLANNING
(PROF D P CHATTOPADHYAYA)
(a) On the hasis of the conclusions
reached by the National Couneil set
up under the J (M Government
have deuded to provide accommoda-
tion subject fo availabithity to recog-
nized associations/unions of Central
Govetnment employee. only for offic
purposes but not fo1 residential pur
poses

(b) No request for residential ac
commodation from the general pool
in Delhi has been received

(¢) Requesis from associations
unions received for gencral pool re-
denttal accommodation 1 Dellm for
use as office have been {urned dowr
because of the acute shortage of re«:
dential accommodation

Regional Imbalance m Award of
Science Talent Scholarships

1967 SHRI RAMAVATAR SHASTRI
SHRI BHOLA MANJHI

Wwill the Mimster of EDUCATION
AND SOCIAL WELFARE be pleased
to state

(a) whether Government have
studied the nature, trends and causes
of regional imbalances 13 the award of
Science Talent Scholarships,

(b) 11 so Siate-wise distribution of
the award

(¢) the wteps taken to ensure a more
balanced distribution, and

(d) whether there has been a shan
departure in 1972 in trend from tht
previous years”



205 Written Answers AGRAHAYANA 6, 1894 (SAKA), Written Answers 206

THE DEPUTY MINISTER IN THE
,  MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND 1IN THE
DEPARTMENT OF CULTURE (SHRI
Q p. YADAV) (a) Yes, SlI’

(b) A- statement is laid on the Table
--of the House: [Placed in Lzbmry See
‘No. LT-3828/72]

1(;) The question paper is.- bemg set
An ,r,eg_logal languages since the year
1968 so that candidates from schools
with media of instruction other than
;&English could participate in the ex-
-aminations -under -the . scheme. Wider
publicity is .also being given to the
Scheme.

(d) Many States, as will be seen
from  the statement attached in reply

7to part (b)  above, have recorded
. vimprovement and  there is a more
. balanced . distribution of scholars

-among . the, States/Union - Territories.

The : Union . Territory of Delhi which

han. 25 per cent of

¥ the scholarshlps m Aall -the .examina-
~tions 4ill, 1971, secured 98 :per:cent. in -
the 1972 exammatlon

;quer cqnneg;twns ;in  Government
quarters in Nauroji Nagar New Delhi

.1968. lsﬂRI RAMAVATAR SHASTRI:
ng ftpe tMln;.ster of WORKS AND

the NDMC are ‘pendmg with his
Mmlstry,ﬁ if so, the number of apph—
-cations end the rnor;ths durmg 'Wh1ch
these were recelved

for power connection with the N. ﬂM C.
~Af so, how. Lmu,gh\ Tz;n;‘gupt Government

L-are reqyxred to dep051t in respect of
,.e,a(;h qgax;,txer, \:;md )

(c) hpw 1ong Govemrnent would
~take to deposit the required amount?

/

" the end of July, 1972 because

' THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS-
ING © AND IN 'THE MINISTRY OF
HEALTH AND FAMILY PLANNING
(PROF D. P. CI—IATTOPADHYAYA)
(a) 21 apphcatlons were received from
‘time to time durmg the current year.
It was not, however, possible to ' take
up the execution of the work up to
of the
‘paucity of funds. Since then, the
CPWD have completed the work in
18 quarters and necessary deposits in
respect of the ~'meter installation
‘charges will be made to the New Delhi
Municipal Committee shortly. "In 3
cases where sanctions were given by
the New Delhi Mummpal Committee
1n May 1972 work is still to be taken
‘uP.

(b) Yes, Sir. On an average Rs. 70
for each quarter is required to be
deposited,

(¢) In reppect of quarters where
work has been completed deposits will
--’be ‘made within a month.

C@seq of Abertions.

1969. SHRI CHINTAMANI
PANIGRAHI: ‘
SHRI ISHWAR CHAUDHRY

Will the M1n1ster of HEALTH AND
FAMILY PLANNING be 'oleased to

" state:

- (a) the number of cases of abortions
registered in the .records of the Gov-
.ernment: State-wise, . during, the current
.year;

(b)  the . break—up of” the same,  reli-
glon-wlse, and

(e) how do these ﬁgures compare
vv1'rh those of Iasﬁ Xeax’

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMI-
LY PLANNING:AND IN,THE MINIS-

(TRY :OF : WORKS AND . HOUSING

(PROF. D. P. CHATTOPADHYAYA):
(a) Number of cases of all abortions

A

i;






